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AJl.eUDea1l of Petrol P1UDP8 t. S(.~JST the company on account of promotion 
and other administrative grounds. 

(C) and (d}. Accounts of Coal India 
Limited, have been aUdited upto the 
year 1976-77. 
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4240, SHRI AMAR ROYPRADHAN: 
Will the Minister of PETROLEUM 
AND CHEMICALS be pleased to state: 

(a) the details of the cons "llle r 
petrol pumps allotted so far to the SCI 
ST people in the country State-wise 
figures; and 

(b) the proposed allotment of consu-
mer petrol pumps in the near future 
for these people-State-wise figures? 

THE MINISTEm OF PETROLEUM, 
CHEMICALS AND FERTILIZERS 
(SHRI VEERENDRA PATIU): (a) 
Consumer pumps are prOvided on the 
basis of actual requirements for indi-
vidual bulk consumers like State 
Transport Undertakings, Government 
projects, private transporters, etc. 
SinCe consumer pumps are not busi-
ness enterprises Or dealerships. there 
is nO reservation for SC/ST in allot-
ment of these pumps. 

(b) Does not arise . 

Decision recardinc Garlud Cpal 
Project 

4241. DR .. VASANT KUMAR PAN-
DIT: Will the Minister of IRRIGA-
TION be pleased to state: 

(a) whether Government have taken 
any decision on the Garland Canal 
Project suggested under the Dastoor 
Plan; 

(b) if so, the details thereof; and 

(c) if not, what urgent steps 3re 
planned to provide drinking water :lnd 
irrigation facilities to drought prone 
areas and steps taken to avoid cyclic 
ftoods in many rivers? 

THE MINl'STER OF IRRIGATION 
(SHR·I KEDAR PANDA Y) : (a} and 
(b). The proposals of Dastur while 
conceptually interesting are considered 
to be technically ·unsound and econo-
mically prohibitive. 




